
'•••ENTRAL ADMINISTRATIVE TRIBUNAL
PRINCIPAL.. Bi~NCH

OA 2269/2002

New Delhi,, this the .1.3th day of Febri,.!ary,, 2003

Hon'ble Shr;i. Shanker Raju,, Member (-.1)

Shri Sandeep Kumar
S/o Shri Rati Ram
R/o H„No,.16/64A, Old Chandrawal
Civil Lines,. Delhi - J..10 054..

!...ast employed as
Assistant Divisional Engineer Telecom
(S.PN-IV) in the office of Depi..!ty General

•Ma n a g e r ~ S P N 11,, Ma h a n a gar T e 1 e p h o n e N i. q a rn
Ltd,., Rohini Sector-Ill, Delhi - 110 085,.

Applicant
(A p p 1. i c a n t i n p e r s o n)

V E R i.,i S

1,, Sh„ Ashok Ki.-imar .Jain

Deputy Qeneral Manager (SPN-II)
Mahanagar Telephone Nigam l...td„
Rohini Sector - III, Delhi - 1.1,0 085,,

2„ Sh„. V„P„Kataria

Di Vi s i o n a 1. En g i n e e r Te .1 e c o m (SP N- VI )
Mahanagar Telephone Nigam l...td„
F-Vohini Sector - III,, Delhi - .i,.l.O 085,,

3„ SI'!,. Kuldeep
Assistant Divisional Engineer Telecom (.SPN V)
Mahanagar Te 1.ephona Nigam l...td..
Rohini Sector - III., Delhi - IJ.O 085,,

4 „ Un ion of India

through Secretary
Department of Telecommi.jnications

^ Mi ni s t r y of communi ct i on, Sanc ha r Bhawan
2 0., As h o k a R o a d ,, Ne w D e .1 h i - .)...i..0 00.1.,.

Respondents

Q_r_d„e„r_lorali

Bv Shri Shanker Raiu.

Applicant seeks permission to withdraw this

0 A.. P e r m i s s i o n q r a n t e d „

,'''vk -n.,'''

2., OA dismissed as withdrawn

Q
•Nip

(SHANKER RA.IU)
MEMBER (J)


